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Dr. Ram Subbq Sillrh: Cm a point 
of or<lcr. How rloc� this American 
propc::ii::twcia nris� out oi this qu<:$1.ion? 

Mr. tl�:.>:ay-Spea!ter: I ain ,Ilad the 
hon. Member has put this question. 
But I am here also to decide which 
question is right, and whicb wrong, 

•Pandlt MunW.war Datt Upadbyay: 
May 1 I.mow, since the raising of the 
rote of export of jute that started In 
the be;:inning of the year, whether 
that rate has been maintained, and also 
the figures for the recent months? 

Shrl T. T. Krisi10:im�cbarl: I think 
I. have 1lven the figures before, anc1 
I could give the fillures again, but un• 
fortunately, I ,have not got them here. 

Shrt B. S. Murthy: ... rising out of 
the answer given by the honfr,Minister, 
may I know whether the Go"ernment 
has given any ftnnnclal aid for the pro­
pa1anda on jute bags In the Unlted 
States of America? 

Mr. Deputy-Speaker: lhat is wbat 
the hon. Minbter hns answered just 
now. 

Shrl B. S. Murthy: That question 
was different. It related to the kind 
of propa1anda that Is beln1 carried on, 
and the hon. Minister referred to the . 
propaganda done by the Asaociatlon. 

May I know whether the Govern· 
ment has 1lven any financial aid? 

Shri T, T. Krtsbnam:icb:lrl: Yes, 
Sir. Government has elven a token 
aid ot $25.000 towards the :,ropaganda 
that Is being conducted In the United 
States of America on behalf of ju{e 
products. 

Sbrl K. K. Basu: May I know whe­
ther the Government will request 
these trndc organisations to open out 
trade relations with non-dollar areas 
to tic!<?> over the slump In the jute In· 
dustry? 

Sbrl T. T. Krllhnamach:ul: I can 
take that suggestion from the hon. 
Member. 

Pandit M11nlahwar Datt Upadhyay: 
May I know whether the increase In 
our export In the bel[lnnlng of this 
year wn� In respect of packln11 matf,. 
riAls or hcssfan? 

Shrl T. T. Krlshnamachul: J would 
very wlllln11ly oblhre the hon. Member. 
but unfortunately I have not the fill• 
ures. because the question did not 
relate to that. I am oulte wlllinll to 
supply the Information to the hon. 
Member l)rivately. or if he chooses to 
put a question, It will be answered. 

ShTt Jhunjhnnwala: What Is the 
comparative value and quality of the 
aub&tltute which they are uainl ln 
place of Jute? 

Shrl T .  T. Krisbnamacbart: If the 
iu.;. :·l.tt·1ul,t.:r nus u1 n1inct. the substi­
;u·u. : l:�1ng U�l!d ?11 the United ,State• 
u, Ar:cerica. H 1s largely paper ba1s. 

:1°11'. De;iu,y-:Sl)<:akc1·: N"ttually it 
will be cheaper. 

Shrl T. T. Krishnamacbari: v�ry 
sliehtly cheaper. 

Sbrl JhWlJhunwala: I want to know 
the cxacl percenwge by which It Is 
cheaper so that we also could see whe· 
ther the price ot jute manufactµre in 
this counrry can be reduced to that 
extent. Wh3t efforts are being inaoe 
by the Government in the matter in 
this respect? 

Shri T. T. Krlshnamaehlll'l: I bad 
the Information with me, but I am 
afraid I dli:1 not brtn1 It here, but I 
shall 1ive the infonnatlon to the hon. 
Member . if he wants It. 

Sbrl T. K. Chaudharl: May I know 
whether the demand for hesslan In the 
United States is again loolrlni up? 

Shrt T. T. Krtalmamacharl: The hes• 
slan market Is one of those extremely 
temperamental markets, and I cannot 
positively say whether It Is looking up 
or not, l'>eeause one week we do C· that It is lookinll up. but In the next 
week we find It depressed a1aln. 

TEA (ExPORTS) 

0943. Sbrl S. C. Samanta: Will the 
Minister of Commerce and Industry be 
pleased to state: 

(a) the value ond quantity of t�B 
exported from India in each of the 
years from 1947 to 1951; 

(b) the names of countries that are 
competinit with India in respect of 
world tea-supply; 

(c) how far the policy of the Gov­
ernment of India to re-export tea to 
European Continent through U.K. lH 
successful es against the free marJc:et 
policy of other tea-producing coun· 
tries; and 

(d) the demand for Indian tea in 
the world market In the first quarte� 
of 1952-53? 

The Minister of Commerce (Shrl 
Karmarkar): (a) and (b). A statt>­
ment is laid on the Table of the 
H" .. t�. [See Appendix V. annexure 
No. 40.J 

(c) There Is no difference now In the 
policy of Government of India anrl 
that of other tea-producing countries 
aa resarck .re-export of tea to European 
countrl• Ull'OUlh U.K. 
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(d) The total exports ot Indian ten 
ducmi: Lile !ir£t qun, tcr Hl52-5� was 
57·1 miilion lbs. 

Shri S. C. Saman:a: !'llay I know 
whether the South Indian export tea 
which can compete with the best type 

of Ct!.vlon tea has been ll �<:J o[ the 
double taxation. as recommended by 
the Export PromoU;..u �vai.>'.,ttec? 

Shrl Karmarkar· 
have notice. 

,hould like to 

Sbri S. C. Samanta: May I know 
whether the Government bas received 
any complaints about the indigenous 
chests for tea. whether a picture 
appeared · in a newspaper showlna 
Indian tea in Indian chests, and 
Pakistan tea in foreign chests, with 
the Indian chests broken? 

Shrl Karmarkar: Both about the 
chests and the newspaper, I should lite 
to have notice. 

Mr. Deputy-Speaker: Was not this 
question put on a number of occasions 
earlier? 

Shrl Karmarkar: It has been put 
times out ot number. 

Shrl S. C. Saman&a: In answer to 
part (c) Of the question. the hon. 
Minister stated that there ls no 
difference now In the pollcy ot the 
Government of India and that of other 
tea producin& countries as reiards re­
export of tea to European countries 
throu&h the United Kingdom. May 1 
know what wu the difference before 
this? 

Shrl Karmarkar, There was no 
rlitlercncc earlier. We did not mind 
tea being exported, after its import 
into the United Kingdom. At a 
certain st111te. It was our aim In the 
postwar period tu establish auction 
r:entres for Indian tea in Calcutta and 
Cochin. In the put. re-exports of 
Indian tea were not permitted for fear 
that foreJvt buyers might switch over 
their operation from Calcutta but tree 
exports through the United Kingdom 
were permitted. However in the 
context of a sharp fall in prices and 
the need to ftnd increased outlets for 
tea. It was found that re-export from 
U.K. to r.ontlnental Europe should 
be permitted. 

Shrl S. C. Samanta: May I itnow 
how we are faring after we have left 
the International Tea Marketlni Ex­
pansion Board? 

Shri 11:annarkar: I ahou Id like to 
have notice about that. 

Shrl Sarmah: What ire the other 
countrles. If any. from which Britain 
imports tea? 

T:1e Mlnis'r.r of Cnmm?l'\'C and 
Iua.l.>t;:y ($:ii.i'i ·(. T. 1:;;i�!.t&.1m:-.ch,J.ri): 
Cey,on happens to be our mnior 
competitor: the other countries ore 
Pakistan. Indonesia. :ind Eost Africa. 

Sl1rl Vela,udhan: Moy I know, Slr ...  
Shr1 Sarmab rose-
Mr. Deputy-Speaker: The !hon. 

Member comes from a tea area. I 
am sure he l<nows thaL Ceylon. 
Indonesia etc. are producers or tea. 

ShrJ Sarmah: Mr. Deputy-Speaker. 
my next question will elucidate what 
I am driving at. What ls the 
difference between the wholesale 
price in Britain and the celllni price 
that ls fixed by Britain tor retail sale 
and the avera1e market price in 
Britain last month? 

Shrl T. T. 11:riallllamachari: I under­
stand that lo resPeCt of a Short Not.ice 
Question tbat I answered In this Houi1e 

· hon. Members have tabled a demand 
for 11 half-hour dlscus,lon. I believe 
It has been permitted by the hon. the 
Speaker. I think these ·�ueJtions can 
be appropriately aaked at that Ume. I 
&ball have all the ftaures at my dis­
posal and I will give all the Informa­
tion that I pouibly can. 

Sbrt Sarmah: Subject to cc.rreetfon. 
I suppose rationing of tea In Britain 
bu been lifted since then i.e. when we 
had the dJscuaslon laat. Therefore. I 
just want to know it It is p,isslble to� 
the hon. Minister to &Ive the Informa­
tion as to what is the difference 
between the wholesale price In Britain 
and the celling price for retail sale In 
the open market. I t  Is important In 
this way ... 

Mr. Deput:,-Spealter: He need not 
explain the importance. 

Shrt T. T. Krlahumacharl: I shall 
irive all that Information at that dls­
r.usslon. 

Shri Vela:,udh&D: May 1 know, Sir, 
' whether Government have envisaged 

any plan for the expansion of our tea 
trade with other countri�s as we have 
r.ome out of the International Tea 
Expan&lon Board. 

Shri T. T. llrlsbnamacbarl:· Yes. Sir; 
it Is under our consideration. 

Shrl K. P. Trlpatbl: It wa, thou,rht 
that when re-export from England 
would be allowed, the price would rbe. 
It ls on this Idea th·at re-export was 
permitted. Is It a fact that after the 
re-exports, the prices have fallen? 

811n T. T. Krlallaamaeurt: That 
mq be • tact. Sir. 



1115 $ DJ:CEMJ5Q 1952 1 1 ,0  

8hrt ll. P ,  TrtpaW: May I know, 
Sir, whether there Is a demand by the 
tea industry that further re-exports 
should be allowed also to America, to 
-which It has not yet been allowed. 

Shrl T. T. KrlahDamacbarl: At the 
present moment, I do not think we 
have any understandinll with the 
United Kin,idom to limit their re ­
exports in regard to any country. I 
think they are free to do what they 
.like. 

Sbri K.  P. TrlpathJ: In v!ew of the 
·tact that permission to reoi!xport tea 
from the United Kingdom to other 
countries has not ral&ed the prices and 
also in view of the fact that that per­
mission has affected the Calcutta tea 
market by limiting its t,xport area, 
. will Government consider . . .  

Mr. Deputy-Speaker: Hon. Members 
·are maklns suggestions after suages­
tions. The Government will consider 
everything. But this is not the occa­
sion for making suggestions . 
.RIVER VALLEY PROJECTS (INVESTIGA-

TIONS) 

·•944, Sbri T. N. Slasb: (a) Will the 
Minister of lrrlsatloa and Power be 
pleased to make a statement on the in­
vestigations which are beln11 carried 
out in various stales under the direc­
tion of the Central Water and Power 
·Commission in connection with River 
Valley and Hydro Electric Projects? 

(b) How many of these are nearin11 
completion. which of these schemes 
for which lnvcsligatlons have been 
made will be taken in hand in the next 
two years and what is the nature of 
the ftnancial arrangement between the 
States concerned and the Centre. as 
also the aeency of execution of these 
Projects? 

The Deputy Minister of Irriptlon 
and Power (Shri Hatbl):  (a) and (b). 
A statement Is laid on the Table of 
the House. 

Sbrl S. N. Du: In view of the im­
portance of this question. It would be 
better if the hon. Minister just dis­
closed the names of the projects of 
which the lnvest111ations had been 
completed or were being carried 911. 

Shrl Hatbl: Yes. Sir. • wlll tell 
·the House. 

Mr. Deputy-Speaker: 'fhe statement 
1la1 been laid? 

Sbrl Rath!: The hon. Member wants 
to know the names of the various pro­
jects. 

Mr. Deputy-Speaker. Js It a long 
:r.tatement! 

Sbrt Bath!: It b not Iona. I can 
read It out. 

(a) The followlne are the projects 
in various States on which Investiga­
tions are being carried out by the 
C.W.P.C.: 

(1) Kos! Proje� in Blhar. 
(2) Narmada Projects (Tawa, 

Punasa and Broach) In 
Bombay and Madhya Pradesh. 

(3) Dihane and Manas Projects In 
Assam. 

(4) Mahanadl and Jonk Projects 
m Madhya Pradesh. 

(5) Ganga Barrage Project In West 
Bengal 

(6) Tikkarpara and Naraj Dams 
Projects In Orissa. 

(b) Investigations on the Sabarmall 
Project in Bombay and Harangi Pro­
ject in Coorg have been completed and 
the Project Reports are under prepa­
ration. The Investigations on the 
Kost, Narmada (Tawa, Punasa and 
Broach). and Gan11a Barrage Projects 
are nearing completion. As regards 
execution, financial arrangements. and 
agency execution, the position is as 
follows:-

Kosi Pro;ect: The investigations on 
this project were completed in June, 
1950 and a Project Report was pre­
pared. As a result of examination of 
this Report by an Advisory Committee, 
who recommended certain changes, 
further invest111ations were taken up. 
The Project has been accepted by 
the Planning Commission for lnclusior•. in the Five Year Plan. The Financial 
and technical responstblllt:,, of the 
Central Government, Government of 
Blhar and the Government of Nepal.· 
the pro1ramme of construction and 
agency of execution have not yet been 
settled. 

Grtnoa Barr(l{le Project: As a result 
of lnvest111atlon.\ carried out so far, a 
Project report has been prepared and 
Is under ·examination. in consultation 
with the Government of West Bengal 
and the Plannin11 CommiBslon. The 
various points referred to will be 
examined only after the Project has 
been approved by the Planning Com­
mission. 

Sabarmatl pro;ect, Harang! PrO;ect 
and Narm.,icui Pro;ect,. Further action on 
the various point. can be taken only 
after the Project reports have been 
prepared and If. on the basis of the 
Project Reports, the Projects are found 
to be technically and financially fea.il­
ble. It is not possible tD 11ve any 
definite Information at this juncture. 




